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SHRI PRASANNA ACHARYA: Sir, recently the Union Government has taken a
decision to close down the oldest Government of India Text Books Printing Press of the
country that is located at Bhubaneswar. I do not know why. This Press was established

with the help of German Government.
MR. CHAIRMAN: Zero Hour is over.

DR. SANTANU SEN (West Bengal): What about my privilege motion?

...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, he has given a privilege

motion. ...(Interruptions)... What happened to that? ... (Interruptions)...

MR. CHAIRMAN: You can't stand like that and abrupt the proceedings.
...(Interruptions)... As and when I take a decision, I will let you know and give an

opportunity to you.
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FAST Tag lanes of toll plazas

1*196. SHRIOM PRAKASH MATHUR: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether FAST Tag lane has been made operational at toll plazas of all national

highways in the country, especially those passing through Rajasthan; and
(b) if not, by when this task would be completed?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI): (a) and (b) A Statement is laid on the Table of the House.

(a) and (b) Yes, Sir. There are 479 fee plazas operational on National Highways
(NHs) across the country. FASTag lanes have been made operational at 409 number of
fee plazas. In Rajasthan State, out of 69 fee plazas, FASTag lanes are operational in 48 fee
plazas on National Highways. The work on installation of requisite infrastructure on the

balance toll plazas is proposed to be completed during the current year.
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MR. CHAIRMAN: Members concerned can also write. Now, Shri Sanjay Raut.
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SHRIMATI VIJILA SATHYANATH: Sir, my direct question to the hon. Minister is
that at all the toll plazas, people suffer like anything. This is an untold suffering. Actually,

fast tag lane and all, is not at all in operation. Nothing is okay.
MR. CHAIRMAN: What is your question?

SHRIMATI VIJILA SATHYANATH: What I am saying is, kindly abolish all the

toll tax.
MR. CHAIRMAN: How is it possible?

SHRIMATI VIJILA SATHYANATH: The people will praise. Will the Minister take
away or remove, in a phased time, all the toll plazas all over the country? People will

really praise you, hon. Minister.
MR. CHAIRMAN: Hon. Minister please reply. Madam, 319 CERSIEN

SHRI NITIN JAIRAM GADKARI: Sir, if you want good services, you have to pay
for it. Without toll, we cannot construct express highway and road. Just five days before,

the Chairman of the State Bank of India gives me a cheque of ¥25,000 crore. Why is he
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[Shri Nitin Jairam Gadkari]
giving this money to us? It is because our credibility is higher. Our rating is AAA. We
have to take that money from that toll and we have to construct the roads. We don't have

any other option. It is difficult to abolish.
MR. CHAIRMAN: Thank you. Now, Shri Prabhakar Reddy Vemireddy.

SHRI PRABHAKAR REDDY VEMIREDDY: Sir, I request the hon. Minister to
tell whether the GST, which they are charging on toll can now, be reduced to the service
charge which was previously 15 per cent, which now they have made it 18 per cent. This
tag is actually a new thing which we are introducing in the country. So, should we put it

to the GST Council and reduce the tax?

MR. CHAIRMAN: Right. It is a separate question. But, anyhow, if the hon. Minister

wants to respond, he can.

SHRI NITIN JAIRAM GADKARI: This has been referred to the Finance Ministry.
They are probably going to resolve this issue. But, now, before GST, there were also some
taxes applied. That is the reason why the Finance Ministry is arguing that we were paying
taxes even before. Still, we are discussing the issue with the Finance Ministry. We will

find out a way.

MR. CHAIRMAN: Now, Question No. 197. Shri Ravi Prakash Verma. We are

admitting 15 questions but we are not reaching up to 10. So, I have to see that.
Contamination of ground water due to soak pits in toilets

*197.SHRI RAVI PRAKASH VERMA: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) the details of soak pits being used in toilets under Swachh Bharat Mission
(SBM) in the country along with the cost thereof;

(b) whether Government is aware that ground water is being contaminated due to

use of soak pits in toilets which would lead to non-potable drinking water;
(c) if so, the details thereof; and
(d) the details of corrective measures proposed in this regard?

THE MINISTER OF RURAL DEVELOPMENT; THE MINISTER OF
PANCHAYATI RAJ; AND THE MINISTER OF MINES (SHRI NARENDRA SINGH
TOMAR): (a) to (d) A Statement is laid on the Table of the House.



